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IN THE CENTRAL ADMJNISTRAT IVE TRIBUN.l~L, JAIPUR BENCH, JAIPUR • 

nate of Dec is ion: 17 .1.2000 

OA 174/97 

Ashok .K,Jnlar Mathur, Head clerk in the O/o Asstt .controller 

of Stor-es (Diesel), western Railway, Abu Road. 

• • • App 1 icant • 

V/s. 

1. Union of India through General Manager,Western Railway 
Ch urchgate, Murnba i. 

2. Dy .controller of Stores, ftJestern Railway, Ajmer • 

• • • Respondents 

CORAM: 

H ON 'B LE t-1.R .s . K .AGARWAL, J UD L .MEMBER 
HCN 'BLE MR.N .P .NA1,JANI,ADM.MEMBER 

For the APPlicant Mr.P .P .Mathur 

For the Respondents 

0 R DE R 

PER HON 1t3LE MR .S .• K .AGARWAL, JUDL .MEMBER 

In this Original Application the applicant makes a 

prayer to quash and set aside the seniority list, at Annex·1re 

A-1, and the respondents may be directed to restore the 

earlier seniority list dated 30 .11.94, at Annexclre A-7. 

2. The learned cotmsel for the applicant Stlbmits that the 

applicant has 2 filed a representation, copy of which is 

annexed at Annex•1re A-9. He submits that the representation 

dated 21.10.95 has not been disposed of so far althotlgh he 

has filed that representation within 30 days from the date 

of receipt of the seniority 1 ist • 

3. In view of the submissions made by the le?-rned cotmsel 

for the a:)plicant, we direct the respondents to decide/ 

dispose of the representation dated 21.10.95, at Annexure A-S 

if not diaposed of so far, by a reasoned and lS~~.kkx speakinc; 

order v,' ith in three months from the date of· receipt of a copy 
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of this order. The applicant· may ap[)roach this Tribunal, 

if he is fee ling aggrieved by the order passed on the 

re t;:>resentat ion. 

4. trJith the above'directions, this Original Application is 
I 

disposed of at the stage of admission. 
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(N .P .NAN' AN I) 
MEMBER (A) 

!~ . (S ;K .AGAH.W./.\.L) 
MEMBER (J) 


